
NATIONAL COMPANY LAW TRIBUNAL 
NEW DELHI BENCH 

C. P. NO. 29/59/2014 
CORAM: 

PRESENT: SH. S. K. MOHAPATRA 	 SMT. INA MALHOTRA 
HON'BLE MEMBER(T) 	 HON'BLE MEMBER (J) 

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW 
DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 
26.09.2017 

NAME OF THE COMPANY: M/s. Kamal Corporation Pvt. Ltd. & Ors. V/s. 
M/s. Vavasi Tcicgcncc Pvt. Ltd. & Ors. 

SECTION OF THE COMPANIES ACT: 59 

S.NO. NAME 

For the Petitioner (s) 

For the Respondent (s) 

DESIGNATION REPRESENTATION 

Mr. Saurabh Kalia, Advocate 
Mr. Siddhartha Nagpal, Advocate 
Ms. Sarnridhi Gogia, Advocate 

Mr. Prashant Kumar, Advocate 

SIGNATURE 

ORDER 

Re-notify this case on ilIh Ocl:ohcr, 2017, 	ViD 	
t 	0j 

(S. K. Moha ' 

	

(Ina Malhotra) 
Member (T) 	 Member (J) 

(Sapna Bhatia) 


